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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL (\S

| JODHPUR' BENCH, ' JODHPUR
| | ORDER - SHEET

" APPLICATION NO—!35__oF 1993
Applichnt(s) }D. L~ }O. MKTH up\ Respondent(s) () & [ C@ ORS .

Advocate for , Advocate for
Applicant(s) Respondent(s)
Notes of the Registry Orders of the Tribunal

Mr .Merudhar Mridul °~ with Mr.R.S.Saluijs,

learned
)J counsel for the epplicent.

Mr.Rajesh Joshi, learned counsel for respondent No.2.
,‘.jf;’,,_ Mr.A.K.Chhangani, learned counsel for the respondent
. { Nc.3.
None present on behalf of respondent No.l.

Arguments heard.

Orcer reserved.
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